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‘Resume’ of work Jone by Lok Sabba - during the Ninth Session of Third
Lok ,/SathaJ o

Petiod of Session’ 7th September to 3rd October,
1964-

Number of Sittings 20

Numbet of Sitting hours 127 hours and 56 mgnutes

2. ADJOURNMENT MCTIONS

wr o
Notices received ' ! 26

Brought btefore the House

Consent given by the Speaker
but leave not granted by the

House. Nil

Consent withheld

3. PRILIS
A, CGCVEARNRFNT RIILS.

0 1

(i) Introduced:
(1) The Companies (Amendment) -Pill, 1964- ¢
(2) The Representation of the Peop'; ‘(A‘mendment) Bill, 1944- -
(3) The Direct Taxes (Amendment) Rill, 1944. )
(4) The Wealth-tax (Amendnent) Bill, 1964 )

(5) The Court of Wards (Rul=rs of l:\dian 'Sm!.e‘) Bill, 1944. -

. g !

(9 The Fomlg:‘?‘i#ugs Pegt:l:!_tfghﬂ (I?n?ndrtem) B'lll,‘l.ql(us :
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K 'nu- l{ernla Swate Legislatre (Delegation of Powers)
Bill, 19(;4. ) .

(8) The Conqnﬂu W&hndmn Bill, 19G4. )

(9) The Warehousing Corp orations (Supplementary) Bill, 19G4.
(10 The Appropriation (No. B Bill, 19G4.

(11) The Anti-Corruption Laws (Amendment) Bill, 1964 )

(12) The fébvklona] Collection of Taxes (Allnlillmn;j Bill, igﬁg. :

(13) The Representation of the People (Second Amendment) Bill, .
1964. -

(ily Bill passed by Rajya Sabha and laid on the Table:
The Industrial Disputes (Amendment) Bill, 19G4.
(iil) Joint Committee — Motion for concurrence adopted:

The Press Council Eill, 1963: 3

(iv) Joint Committees .. Evidence on Rills laid on the Table:
(b The Prevention of Food Adulteration (Amendmeny) Bill, 1963.

(2) Thg Gold (Control) Rill, 19¢3. :

(V) Reports of Joint Commitiees presented:
(1) . The Prevention of Food Aduleration (Amendment). Bill, 1963. ;

{2) The Gold (Control) Rill, 1963- -

(vi) Bills passed:

(1) The Companies (Anﬁ;amnn Bill, 19G4.

(20 The Representation of the qupb(.&a\endmenl) Bill, 19G4. :
(3) The Legal Torder (lmcrihad Noas) Bill, 10G4-

(4) The Kyrba Staie Legislawre (Dele gation of Powers) Bill, .

9667 .
(5) The Appropriation (No. 5) Bill, 1964.



3 . . . .
(6) The High Court Judges'(Conditions of Service) Amendment Bill, 1964

(7) The Direct Taxes (A@endpe:;}) Billy1964.

Fﬁi}- ﬁ{ﬂs passed by Houses of Paliament and assented to by the Presidentw

"= Laid'on the Taslen"_""-"\_ AERE

(1) The Appropriation (No.4) Rill, 1964. - :
(2) The Delhi (Delegation of Powers) Bill, 1964.
-(3) Thc; Indian Medical Counncil (Amendment) Bill, ]95{43,
@) The Coir Industry (Amendment) Bill, 1964. .
(5) The Constitution (Seventeenth Amendment) Bill, 1964.
'(5') The High Court Judges (Conditions of Service) Amendment Bill, 1964.

{7) The I;ega!ITender (Inscriheled Notes) Bill, 1964-
caen 7T [

AN b

"B. "~ PRIVATE MEMPEPS’ BILLS
(1Y fnbodu"de_d.-_

[ENPY g .
v (1) The Code of Criminal Procedure (Amendlment') Bill, 1%64 (Amendment
> of sections 127, 124 and ]129) by Shri Hari-Vishnu Kamath.

o

'\/(2) The Deﬁirer}".of—.ﬂoo_ks and Newspapers (Public Libraries) Amend-
ment Billy: 1964 (Amendment of sections 2.and 3)by Shri Hari
Vishnu ¥amath. e

\//(3) The Consiitutliﬁ; (Amequldme_nt,} Rill, 1964 (Amendment of article 316)
by Shri S.N. Chaturvedi: . A : ”

\/('41 : The Code of-Criminal Procedure Ament’m}ent} ‘Bill, ‘1964 (Omission
of section 19g) by Dr. Ram Manohar Lohia .

v (5) The Consttution (Amendment) Bill, 1964 (Amendment of article 295)
by Shri V,C. Parashar.

\4 ;l‘he {ad{an Stamp (Amendment) 'Bill, 1964 fAmendment of section 3
) and sm?l.ze Iy (Shri Nihar thnjan E.altir.' '

. V/('n The Conntitl;;.ion'(Mendmon:) Bill, 1964 (Amendment of article 735,
by Ohri Yashpa! Singh. . e

« (8) The Constitution (Amendment)-Bill, 1964 (Ameridqw'iﬁ of articles 75,
® 153 and 164) bly Sliri Krislmq]ll Singt._ o i f

. !
' (9) The éonstitntlon?'éxmen.a'rnenq Bill, 1964 (Omission of article 331)
by Shri Panna Lal Barupal.
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. ;\' (10) The Film Industry !ﬂorl:e;rn Bill, 1964 by S]llrimglxi Maimoona Sultan
B LR E St LR L A R (U PR R

(11) The Coastitation (Ameadmens). Bill;, 1064 (Insertion of new articl
3684) by S Hast Viahao Keenath 0% (o erte __}! e
The Representation of the People (Amendment) Bill, 1064
ig) dmer ' El.ﬁtﬂuijvuﬁg Roamaibo?

(Amendment of section 144)by"
- Ty meiisiremiant 28T ()
(ii) Bill withdrawn:
RS R (O cafaily Hilaft ot

¢ In¢pmectax (Amendment) Bill,. {Amigndment of secti b
R e e 1t o ecion 27
i A A AT T 1 T i1

(%)  Bill returned by Rajya Sobha with amcndmznu .and laid on the Table.

. The Salaries-and Allowances of Hembeu'bf.P;ir]i'mien‘ta{Amendmmt)h
Bill, 1964 (Amendment of sections 3 and 5), by Shri Raghunath Singh.
o ! T e LT e

(ivy  Bill returned by Rajya Sabha with anendments and amendments agreed
to: =
e BRIV M

The Salaries and Allowances of Members of Parliament (Amendment)
Bill, 1964 (Amendment of sections 3 and 5) by Shri Raghungth Singh

I TN I TSN | U EC I ER AR N Y TR LN B B LY TERT AR AL B
(v .. Bl ;nodlb y Houses ofPacliqg;em::;m,dI nssented to iy the President
Laid on the Table:

+ The Salaries and Allowances of Memhers: of Parliament (Amendment)
Bl“; 1964 B T TR S

T S ey o d PRI LA IR RIS L IEPEF U SRF RS
(vil) Opinions on Bills _ laid on the Tahle:  ~ - .

. (1) ::Paper No. | cont n!niq‘;g opiniens on the Gonsititation '&mendment)
Bill, nlﬂﬁg-(dmeudmm of articles 136, 226 oy by Shri Shree
Narayan Das.

" ()" Paper No. IV contalaing opinioss ¢t 'the Chisilual 4w Amendment
@ m'ﬁf'wsa by Shrimati ‘F &Ei‘lﬁﬂl' K Iian':'ﬁ'nﬁ : '

. 1(8) . Raper No. Il containing opinions oa the Cohstitation (Amendment)
@ h?m"l {&mndmcn‘o miq‘;;s'. 186, 2p6°ered by Sgrl Shree
arayan Das. -

Hany

(vil) Bill - te adjourned: o tepieey ndi d

'y Seaadd oy ot it .zn:? a0 T[T

\The Constitntien (Amendmest). Bill, 1964 (Omissiodi of article 370) by
Shel Frakash Vir Shastri, . /i it ! f‘" Tiren b g0 .
Ceng RS cnggheomA) i IR THLINN 38

I T B T (T A A
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(viii) Bill under considerution:’

The Delhi Corneal~Grafting: Fh}l;rmithﬁ Naval Prabliakar.

4+ - CALLING ATTENTICN —STATEMENTS, ;M,%‘]JE/J,&ID o

-~ REGARBING NOTICES: UNPER- RUL

19T, -

S.No. Subject Name of Member  Name of Minister
. . . = apdel e . . Dpte of statement
1 - 2. " ‘]‘3 "jl'i I.,.r " o -4.: =i '
v * TN T T TS B

1. Reported intrusion bjr Chinese
atrol into Sikkim on the 27th

ugust, }964- Iy

A A

2. Reportsd decision of the Indian Airlines

Corporation to suspend many of its
, services. _ T
o B “n‘:’ .; ER

5. Re o'rtéd‘s‘r_an lation to death of
Shrl:i' H.N. S"anyﬁlu. Solicitor General

of India.

B LY E
- R ;

4. Judgment pf the Flection Tribunal
nuli?'f?i:g’:b‘b election of the Member
of Lok Sabha from Gonda constituenc y
and bringing out serjous charges of

. qoqrquo?‘ig_ the said electjon.
tael’d _J;i i

5- * Large scale arrests of trade union

leaders and PWD workers in Andaman

l!] an dSn

6~ } Outbre ak of: fire in the custody
- stores “of the Heavy Fngineering
Corporation -Ranchi, on the 11th
ISeptemher, 1964, resulting in heavy
oms, -

7 * Nowinclusion of revision of Deamess
Allowance formula in the terms of
reference of ‘one-man Independent
Pody for Dearness Allowance’,

#- * Reported desath of a number of
school children in a village near
Kurnool after allegedly havinFtoken
mid-day meals prepared out o
CARF supplies.

e ———— =t

Shri P.C. Borooah

Shri Parish
Chandra Mathur

Shri Yashpal

Singh

P '.\_.'
Shri.S#}. Renerjer

891364,

N o .

Shri Nityanend

Kanungo

9.9.1964

Shri Gulzadlel
Nanda

1]
M vt

‘ &!i&dké K» Sen
D e st e e

© 1009, 1964
L e IR 1 9
BT R o
e, Lt . e
Shéi Fra Seziyan Shri Laljt Narayan
: T Mishra '
119, 9G4

i Shri’Brij aj ¢

Singh- )

Shri S.M., Banerjee

Shri Yashpal
Singh

TN |
Shri .G Dassppa
16,9, Bn4

Shri Bali Ram
Bhagat

21.9,1964

—

Shri M.G. Chagla

22,9,19G4 and
24,9, 1064
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9. - Death of 114 children in the refugee - Shri Hem Beraa -~ ‘Shri Makavir ‘Ty‘a‘gi
camps in Madhya Pradesh between e
May nnd August, 19G4- 23,9 1964

10 Seﬂon? sitaation in the entire goll_l"ery : ?:i;':iigti Renu "~ Shri D. Sanjivayya
area of Ra . 8r of. " ‘Chakravartty,.. (v~ :
lockouts innlf::iola lnd%‘l:w Jemahari - T 24.9.1964
Khas Collieries and lay off without any
lay off benefit of Bahisol colliery =

11. Reported discovery of defence maps Shri S M. Ban Shri Y. B, Chavan.
in 8 fruit lmml’buly: Ra?ﬁvpay ’ Banerjee JhrtY
Station (Madhya Pradesh) 20.9. 064

12 Allegad tpping of the telephone of Shri Hukam Chand Shri Satya Narayan
the l hief M uiﬂnré Punjah, byT:Iom K achwai Sinha _
Enxgb:):e;? in the Chandigarh Telephone -2_'(!:.'9'.964

13 Outbreak of fire in the Divisional

Nffice of the(LIC in Delhi on the
26th September, 1964 - :

14. Reported looting resorted to by

15

14~

hostile Nagas in some villages of
Assam, particulardy in North
Cachar Hlllu' :

Opinion given by the Supreme Court
:‘l;ﬂte ﬁue ofJ :’P. Le A{?t;nwh-d
Assembly vs. Ju of Allaha
High Co{nﬂ. mhbl'd?:g the action of
the Judlcilry:'_ ‘

Reported explosion of two bombs in
Raramula (J g K) on the 2ith September,
1964

Shri P. Venkata-
subbaiah

Shri Hem Barpa

Shri S-M. Banerjee

Shri Mani Ram
Bagri

Shri Lalit Narayan
Mishra

29,9, DG4

Shri Jai Sukh Lal
Hathi

1.10.1964

—

Shri Asoke K Sen
1.10.1964 .,

Shri Jai Sukh Lal
Hathi

3.10.1964
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5. DISCUSSION ON MATTERS OF URSENT ‘BUBLIC IMPORTANCE

"éuhjt.act ) "Jam;.of .!.I\r[er.n;:er ‘Date of dis- = Remarks
PR T e tandgiod’ T !
1 Sityation arisin g out of con- I t. Col. Mjahamaj- (..,24.9,44 .
tinved Supply of contaminate d kuraar BETRCEN -
and polluted water to the r Vijaya Ananda of
residents of Delhi - Vizianagram
, Wi
2  Flood situation in the country.  Shri Mani Ram 309,64
Bagri- L.10,64
6. DIVISIONS
No of Divisions held s 12_
7. FINANCIAL BUSINFSS _
A. GENERAL GUDGET
Demands for Supplementary Grants (General)

Suabject ' . i"resented nﬁ Discussed on Voted on
Demands for Supplementary Grants 7.9.64 21.9.64 22.9.64
(Generaly for 1964-65. 22.9.64

B. BUDAET IN RESPECT OF STATE OF KERALA
Demands . for Supplementary Grants (Kerala) .
Subject Fresented on Niscussed on Voted on
Demnmis for Supplementar %5.9 64
Grants (Kerala) ‘E;r 1964'65)( o




B. LALF-AN-HOUR PICUSSICN UNDFR PULF &5

Subject Name of Member

Date
1. Development of Backward Areas Shri.R. Umanath - 20.9.64.
2. Proposals for sreamlining of Shri Nath Pai 1.10-64
work of Ministry of Information
and Broadcasting.
3. Siandri Fertilizer Factory Shri P.R. Chakraverti 3.10.64
9. MEVBERS
(i) Oath or Affirmation:
' ;- State Language of Nate -on which
Name S:::u oathsf‘;f irma- oath/affirma-
y - tien . tion made
Shri Narayan . .Gonda Uttar Hindi (Oathy 7.9.6
Dandeker - Pradesh ( ) 4
(ii) Leave granted:
S. No. -Name of Member Per.i od for whi ch:
! eave grante
1.  Shri Motilal Kundanmal Firodia 7.9.64 10 3.10.64
2.  Shri R. Kanakasabai 7.9.64 t0 3.10.64
3.  Shri Muzaffar Husain 13.4.64 t0 6.5.64
27.5.64 t0 5 6.54 and
7.9.64101.10.64
4. Chodhury Brahm Perkash 18.9.64 to 3.10.64
5. Shri Priya Gopta 7.9.64 to 3.10.64
6- Shri Maheswar Neik 5.6.64 and 6 5,64,

27.5.64 to 5.6.64 and
7.9.64 0 3.10.64




(in) Absence condoned. R N ST AN KSR T

Name o{ Member N Perlad for which leave condoned
y e T T BT
Shei n.P. .T.Eﬂ'!ifiiil..” T 12,1268 62 12,68 T
o 10.2.66 10.16.4.64 v -
-{II' 3 '.. ‘“_ . S
10. MOTIONS_
() Motion for No-confidence. .
' {.l;:i:‘-“-‘ i
Brief subject Under  Meémber ~ Tateon “hether  Date ol Necision
rule whick leave  leave ,dis: -, of the
of the Tlouse was cnsslnn - House
was asked ranted ’
for the
. ouse
- L ] :
No-confidence 19g Shri N.C. 7.9.64 Leav@®,  11.9.64 Negatived
_.In the Coancil Chatterjee granted . 14.9.64 e
of Mﬁusiﬂm 15.9.64
16.9.64
17.9 64
18.9.64 « '~
(ii) .Motions:
S, No. Brief Subject _Upder  ‘dember Nate of Decision of
. rule : dis- the House
cussion

-

1. Food sitoation 342 Shri C. 7.9.64 Suhstltnte
. Subramaniam 8,9 64 motion by

9.9.64 Sardar

10.9.64 Gurmuokh Singh
Musafir adopted.
2. International situation 342 Sardar )
Swaran Smg_h 25 9 64 :?t':::?,“
28.9.64 ghri V. a Gandhi
adopted.
3. Meportof the Backward 101 Shri Yashpal -,'3.10.64 Niscussion not

. Classes Commission, Singh concluded
laid on the Table of the. )

House on 3.0.1956 -
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11. OBITUARY REFERENCES

(i)

B E] Wi e T
S.No. Name and particulars of _Date of death . Nate on.which.-
) - h * M&mbership referefice made
—— — - Tt T
1. Babu' Ram Narayan Sinigh, member of the 24.6.54 7.9.64
Constituent Assyemhly oslh India, the Pro-
visional Parliament and the First Lok e e e
Sabha. : -
9.  Dr. N.M, Jaisoorya, member of the First 28.6.64 a 7.9,
Lok Sabha. v Vad 64,
3. Sil.ri P.T. Chacko, member of the Con- 1.8.64 s 7.9.64
stituent Agssembiy of India and the
First Lok Sabha. .
. Sh’ri.']_,ai .ﬂem'brom, member of the First e -
4 Lok Sabha: 286t ek
5.  Shri [gnace B_ec:l'r3 member of the Second 31.8.64 7.9.64
- _.Lok Sabha. i+ . -
... Shri S.C.-Gupta, Seéretary, Central 7.9.64 9.0.64
6 Legislative f&umhly. . Ba, P-64 "
7. Shri N. Sivar:{,; member of the 29.3.64 30.9.64
Central L.egislative Assembly and the
Second Lok Sabha.
'12. PAPERS LAID ON THE TABLE : ’
_ By G;\remmcnt ' 317
. - A
" By Private Members Nil
13. QUESTIONS ANSYERED i 4
et ' — (ij Starred ver 548
e v - (1) Unsparred 1765, .
l,"ai.;-:: 3 . - ' e \ =
(iii) Short Notice . "

13
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14. RES2LUTIONS

(iy Statutory Resolution:

Subject Article of Member Nate of dis- Decision of
C_ onstite- cussion the House
tion ’

Approval of the Proclama- 356 Shri Jai Sukh Adopted

tion issued by the President Lal Hathi. - ' ggggz TR

on 10.9,64, under article :

56 ol the Constitation -

n relation to the State

of Kerala.

(i) Private Members’ Resolutions:

S.No, Sabjeet Member Nate of dis-

Necision of the
cussion House
1. Rise in prices of essential  Shri S.M, - 5.6.61 Resolution was put
commodities, Ranerjee 18.9.64 to vote in the amended
form and was nega
tived.
2.  Mefence of India Act Shri Biren 18.9.64 Negatived
: Natta, 3.10.64
3. Fradication of corruption. Seth Achal 3.10.64 Adopted
Singh. o :
4. Board for the control of Shri Par- 3_10,"54 ‘Discassiod’ not
distribution of licences, shottamdas concluded.
permits etc. Haribhai Bheel.

15. STATEMENTS BY WINISTERS

S.Ne. . - Sabject - .. Name of Midister Nate
1 2 3. 4
1. Correcting the mower given on the Shri  B,C. Bhagsvati 7.9.64

h May; 1964 to a supplementary
Et Sh:?lml?'n]ll Cupup:n Starred
uestion No. 1310 regarding

Teleprinter Machines.
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2

3 LT e g

3.

(11

7-

10.

11.

12

13-

Unauthorisied Lending,of two foreigners
in o plane at Murud on the gth June,
1964-

Last Commonwealth Prime Ministers’
Conference. -

Proclamation issued by the President

on the 1oth September, 1964 under the
article 356 of the Constitution, -

assuming to himself all the functions

of the Govemment ‘of. the State of Kerala.

Government business for the week com~
mencing the J14th Séptember, 19G4.

Correcting a statement made by the
Parliamentery Secretery to the .
Minister of Food and Agriculture on
the 2Gth March, 194, while speaking
on the Demands for Grants relating
to his Ministry. -

Government business for the week
commencing the 2]st September, 19G4-

Décisions of the Government on the
Bonus Cotnmission.

Visith to the U.S.A. and U.S.S.R.

Head-op~cpllision between Down
Gathati-Lucknow Express and

UP Kamrup Express at Kaithalkuchi
station of North-east Frontier
Railway on the 19th September, 19G4- -

by

Arrest of Bakshi Ghulam Mohammad
and others in Kashmiy,

Correcting the reply given on the
14th September, 104 ta supple-
mentaries on Stearred Qu estion
No- 149 regacding Anand Bhavan. .

Certain inaccuracies id his repliss

given on the 24th September, 19i4 to

supplementardes on Starred Question

No. 37t regarding Public Sector
rojects, *

Shri Jai:Sukh.Lal.” 'y.9.64
H athi

Shri Lal Bahadur 7.9.64

Shastri
Shri Culzarilal 10.9.64
Nanda
Shri Satya Narayen 11.9.64
Sinha y Y '
Shri D,Rs Chavan 15.9l64
Shri Satya Narayan 18.9.64
inha )
Shri D. Sanjivayya 10.9.G4
Shri Y.B. Chavan 21.9.64
22.9.04
Shri Sham. Nath 21..9.64
Shri Gulzarilal ' 22.9.64
Nanda
Shri Lal Bahadur 25.9.64
Shastri - -

Shei T.T. Krishnamacheri 28,9.64
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1 & 2: 3 - 4 !
14 ¢+Governmemt-busihess for the week {i®firk- Satya Narayar | Loxigippeil .2g

el BB B
ik mian DB R

1 Ti&

17+, .Production '
“E\r‘&?i'i:ies of'l‘c

Ui - Carrecting the enawer-given on-the . ... . -Shrillaj Rakadur-.

M1 (NIRRT VAN I TR LA T
19~ Flood situation i the country ™R REe T 90,64 T
aish «--:";'.':-r.!«‘,i|1ilE Gl b ! T RIEaA
20- Correctinf the 'alSwer given nl"ir't'hl:r‘_,,'," ' Shri M.C Chagla 30.9.64
ggth April, 19G4to a supplemcntagr o o o e
=%y ﬁﬁr‘_rt.ir.‘@%r%aﬁsrdﬁdsmima R
100 N2, 12640 BrOIRR .y il i i affi e i)
b‘\‘gjg‘ﬁ}ﬂcar‘%éid_ ! E%I‘Ritl?l%'l‘é c&ll?:tréis: :nri..‘ T wane el '
’ [0 BN T ] ':J\;--I’ ne
0o b tepeantebmle gt
21 " Alleged ill-treatment and manhandling - ShriiLalit Nergyani, .. 30.5 64
of Shri Priya Gupta, M,P. in Purnea Mighae, + vi.. ?f’
gil’ Pih,1 WOt (RS ] ".'1r-l”-“‘ o
22;’_%'ﬁd'g"ﬁnéﬁ't "SI The Supreme Court in~~ ~ “Shri Asoke K TSen Liv.es 77
+S. Rowjee and others v. the Andhra
Pradesh“glatc Road Transport Corpora-
:iio iielivered on the 27th January, 1964- ¢ |
ealing-w, s mage - Againgy . O UV Y Ly
the tbesn‘(ﬁiw#ﬁsﬂ! n'?‘.l\ﬁ h‘r%q AR '
. Pradesh relating to the order of the o .
“ 77 Tréansport Minlster 6T Andhra Pradesh il
concerhiing national isation! 6f $us e
------ Toutes in ﬁu })iur-im-ol Kurnoel. -
- P ' It tighn ol e "'l"gnf"i'li IRy
23 Corrdttig the answer given oh the he i B haks, Detshep,. Buddibd i 1
Gth May, 'Jl)"?to a supplementary sk wanrant ol o s anked
by Shri In rn?t Gupta on St erred ' it Infradie o ond® i
uestion Nos 1320 regarding camps
for foreign students. ,
1 e Canime! ban lund e Bonle e e e e
’ gt degi? b bl Ve due g
24 Death of & number of school children Shri BhaktRarshes 3:10.64"
in a villape near Kurnool after taking
-mid-day meals:
1
— _ Lo i

commencing the 2¢th September,
1964

apk sate, snd modi-
Bkt mod

ire line
ashmir

d,.pri ntpel o
f b{t%“gfeﬁ %geﬁzn usnurr. ption

15th September, 1044 to a supple-
mentary by Sardar Puta Singh on
Starred Question No. 102 regarding
Transport Cooperatives.

Sinh

noieot 55 YeBnEhaYam 1o, 20n% GhidD

S

atz oo hin it s Ihorsy

et mythe!l)

244 Er?fgclma??: mKEJiFQHPEmhn&w'Hﬁqna ag

1

hri \Ta"}fw.tin% Eb:“ r.-lzfi'f)e.‘b-'l)al"] a8t

205 Giridy—mnr =
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1 2

3 4

25. Discovery of defence maps in a fruit
rcel at Pipariya Railway station
rl.ladhya Pradesh).

26. Supply of foodgrains to various States

27. China -preparing for an atomic explosion.

2. Floods in Andhra Pradesh

Shri A.M. Thomas 3.10.64

Shri C. Subramaniam 3,10.64

3.10.64

Shri Gulzarilal

Nanda

Shri Shyam Dhar 3.10.64
Misra.

16. STATEMENT UNDFR DIRECTION 115

S1. Ne. Snquct. Member who Minister who Date.
raised the replie
matte_r
1 Information given by the  Shri Hari Vishou  Shri Asoke K. 21.9.64
Minister of Law on the Kamath Sen '
th'September, IEF‘ in
s statement on klection
Tribunal’'s judgmeat in
respect of &on a Parlia-
mentary Constituency.
17. ANNOUNCEMENTS BY SPEAKER/DEPUTY SPEAKER
Subject By whom Date
1. Condalgnce messages from forei Speak 9.
Parliaments tnd-Pgrl'im::tuy e poster 7964
Associations on the passing away
of Shri Jewaharlal Nehru.
. Retirement of Shel M.N, Kaul and eaker 7.9.64
2 appointment of Shri S&.. Shakdhar *

as Seoretary, Lok Sabha.

58¢-LSRP-18.11.64/20- %





